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CENT MINI QD IVE TRIBU J AB 2LPUR BEN o, UR
Origingl Application No.654 of 2000

Jabalpur, this the 20th day of January, 2003.

Hon'ble Mr.Justice N.Ne.Singh- Vice Chairman
Hon'ble Mr,Sarveshwal Jha- Member (aAdmav.)

R.C.Ahiwar. SeSe0 (Estate)
Security Office, Telecom, Factory,
Richhai, Jd)alpur, H.NOOEWWB'
New Anand Nagar Colony, Adhartal,
Jabalpur, ~APPL ICANT
(By advocate- MroMeRoChandra)
versus

1. The Union of India through

Secretarial Deptt. of Telecom,

Sanchar Bhawan, New Delhi.
2e The Chief General Manager,

Tel ecom Factory, Richhai

Distt: P.o. Jabalpur.
3. The Advisor (Human Recourses Development)

- Deptt: of Telecommunication,
Ministry of Oommunication,
Government of India, New Delhi,

4. Manager, Telecom Factory,
Richhai, Jabalpur. ~RESPOND ENT'S

(By advocate~ Mr.P .Shankaran)

O RDER (Oral)

MeAoNO o34 Of 2003 filed on behalf of the applicant
seeking permission to withdraw this OsAe was moved,
considered and allowed. This OeAe is dismissed as

withdrawn.

L w#*/LN“L Vi N ol

(Sarweshwar Jha) ‘ (N NeSingh)
Menber (Admve) Vice Chairman
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